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1 Parsoli Corporation Limited Zafar Yunus Sareshwala, Uves 
Yunus Sareshwala

Nirbhay Capital Services 
Private Limited

12-Jul-18 23-Jul-18 26-Jul-18 0.42           

Final order is passed against Acquirers 
on 27-Sept-2024 wherein they are inter 
alia directed to complete the process of 
public offer within a period of three 
months from the date of receipt of this 
order.

Acquirers to comply with the directions issued vide final order.

2 Federal Mogul Goetze India Limited Pegasus Holdings III, LLC and 
Pegasus Parent, L.P. 

BofA Securities India 
Limited

23-Feb-22 29-Nov-22 01-Dec-22 411.00       

Hon'ble SAT vide order dated 
December 20, 2024 has allowed the 
appeal filed by the Acquirer, in view of 
the majority opinion.

Under process. 

3 BLB LIMITED
DREAM ACHIEVER 
CONSULTANCY SERVICES 
PRIVATE LIMITED

FAST TRACK FINSEC 
PRIVATE LIMTED 

17-Jan-24 21-Jan-24 29-Jan-24 31.06         

Enforcement Directorate has freezed 
the assets of the Acquirer and ED has 
also taken into custody the promoter of 
the Acquirer. The matter is subjudice.

The matter is subjudice at Enforcement Directorate.

4 G D Trading and Agencies Limited
Mr. Rajendra Kamalakant 
Chodankar

Swaraj Shares and 
Securities Private Limited

23-Apr-24 27-Apr-24 30-Apr-24            4.08 

The approvals for underlying transaction 
which triggered the open offer has been 
revoked by BSE and Acquirer has filed 
an appeal before SAT. 

Under process. 

5 Rishabh Special Yarns Limited 

Mr. Vatsal
Agarwaal, Nextera Global
Private Limited and Ms. Manavika
Rishiraj Agarwal

Swaraj Shares and 
Securities Private Limited

29-Oct-24 05-Nov-24 12-Nov-24 10.18         Reply received on August 11, 2025 Under process. 

6 SRI SARVARAYA SUGARS LIMITED 3A Capital Services Limited
Arihant Capital Markets 
Limited

06-Dec-24 13-Dec-24 20-Dec-24 73.11         
Acquirer has filed an appeal in SAT 
against SEBI direction dated April 01, 
2025.

The matter is subjudice at SAT.

7 Hindustan Agrigenetics Limited Mr. Rajendra Naniwadekar
Bajaj Capital Securities 
Limited

13-Jan-25 20-Jan-25 27-Jan-25 6.17           Reply received on August 11, 2025 Under Process

8 PREMIER CAPITAL SERVICES LIMITED
Mr. Hitesh Kothari, M/s Hitesh 
Kothari HUF, M/s Hargo 
Enterprise Private Limited

Swaraj Shares and 
Securities Private Limited

14-Feb-25 20-Feb-25 28-Feb-25 54.42         Reply received on August 05, 2025 MB replied that the SPA has been terminated by the Seller.

9 Cupid Breweries and Distilleries Limited 
Erramilli Venkatachalam Prasad, 
Rodrigues Bhagvandas Lily and 
Erramilli Rishab

Saffron Capital Advisors 
Private Limited 07-Feb-25 14-Feb-25 24-Feb-25 6.72           Clarificaiton sought on August 06, 2025 Reply awaited from MB

10 B J Duplex Boards Limited M/s. Prabhatam Investments 
Private Limited

Navigant Corporate 
Advisors Limited

20-Feb-25 28-Feb-25 07-Mar-25 0.49           Meeting with MB was conducted on 
August 14, 2025

Under process. 

11 Genesis IBRC India Limited
Mr. Padmanaban 
Krishnamoorthy and Ms. V 
Varalakshmi

Swaraj Shares and 
Securities Private Limited

06-Mar-25 12-Mar-25 20-Mar-25 1.84           Reply received on August 13, 2025 Under Process

12 Shyamkamal Investments Limited 

Mrs. Morabia Induben Mahendra, 
Mr. Morabia Smit Mahendra, Mrs. 
Paragi Smit Morabia, Mr. 
Morabia Nirmal Mahendra, Mrs. 
Surbhi Nirmal Morabia, Ms. 
Keyuri Mahendrabhai Morabia, 
Mr. Keval Mahendrabhai 
Morabia, VR Leading Edge 
Consultancy LLP and Morabia 
Creations Private Limited

AFCO CAPITAL INDIA 
PRIVATE LIMITED

25-Feb-25 05-Mar-25 12-Mar-25 13.09         Reply received on August 08, 2025. Under process. 

13 Heubach Colorants India Limited SUDARSHAN EUROPE B.V Axis Capital Limited 16-Oct-24 10-Mar-25 18-Mar-25        361.29 Reply received on August 14, 2025 Under process. 

14 ANKA INDIA LIMITED Mr. Amit Sharma, Mr. Arjit 
Sachdeva

Corporate Makers 
Capital Limited

13-Mar-25 21-Mar-25 27-Mar-25 22.78         Clarification sought on August 14, 2025 Reply awaited from MB

15 Manappuram Finance Limited

BC ASIA INVESTMENTS XXV 
LIMITED, BC ASIA 
INVESTMENTS XIV LIMITED, BC 
ASIA INVESTMENTS XXIV 
LIMITED, BC ASIA 
INVESTMENTS XXVI LIMITED, 
BC ASIA INVESTMENTS XXI 
LIMITED, BAIN CAPITAL ASIA 
FUND V, L.P., BC ASIA V CTB 
INVESTORS, L.P., BC ASIA V 
PRIVATE INVESTORS, L.P.

Kotak Mahindra Capital 
Company Limited

20-Mar-25 27-Mar-25 04-Apr-25 5,763.76    Partial reply received on August 13, 
2025.

Reply awaited from MB

August 14, 2025 तक की İ˕ित के अनुसार Ůाŝप Ůˑाव दˑावेजो ं(डŌ ाɝ ऑफर डॉƐूमŐट) के संबंध मŐ कायŊवाही की İ˕ित
PROCESSING STATUS OF DRAFT OFFER DOCUMENTS AS ON August 14 , 2025

[यह İ˕ित Ůȑेक सɑाह अपडेट की जाती है और अगली बार August 22, 2025 को समाɑ हो रहे सɑाह मŐ अपडेट की जाएगी ।]
[Updated on weekly basis. Next update shall be for the week ending August 22, 2025]

भारतीय Ůितभूित और िविनमय बोडŊ (शेयरो ंका पयाŊɑ अजŊन और अिधŤहण) िविनयम, 2011  [सेबी (सɵटœिशयल एिƓज़ीशन ऑफ शेयसŊ एंड टेकओवसŊ) रेƶूलेशɌ, 2011] के तहत
लाए जाने वाले खुले Ůˑावो ंसंबंधी दˑावेजो ंके संबंध मŐ कायŊवाही की İ˕ित

Processing status of documents where Open Offers are given under Takeover Regulations, 2011
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16 Vilin Bio Med Limited

Mr. Allu Rama
Krishna Reddy, Ms. Venna 
Pravallika, Mr. Julakanti Naga
Avinash Reddy, Mr. Maddula 
Jwala
Veeravenkata
Panduranga Praneeth, Mr. Adi 
Mohan Rao, Mr. Shankar Reddy
Katireddy, Mr. Kundoor
Karunakar Reddy, Mr. Sharaz 
Shaik, Ms. Ramiza Shaik, Mr. 
Shaik Sharaf

AFCO CAPITAL INDIA 
PRIVATE LIMITED

27-Mar-25 04-Apr-25 15-Apr-25 8.49           Observation Letter issued to MB on 
August 12, 2025

Completed

17 CDG Petchem Limited Jujhar Constructions and Travels 
Private Limited

Fintellectual Corporate 
Advisors Private Limited

08-Apr-25 17-Apr-25 25-Apr-25 10.66         Reply received on August 11, 2025 Under process. 

18 Alchemist corporation limited
Wallet Circle Technologies 
Limited

Saffron Capital Advisors 
Limited 

04-Apr-25 15-Apr-25 23-Apr-25            2.03 Clarification sought on August 08, 2025 Reply awaited from MB

19 Hypersoft Technologies Limited NARRA PURNA BABU
Finshore Management 
Services Limited

28-Mar-25 07-Apr-25 16-Apr-25 2.21           Reply received on August 14, 2025 Under process. 

20 Dugar Housing Developments Limited
MR. VINOTH KUMAR 
MOHANADAS, MRS. SUSEELA 
KUMARAPPAN

SYSTEMATIX 
CORPORATE SERVICES 
LIMITED

07-Apr-25 16-Apr-25 24-Apr-25 3.71           Reply received on August 14, 2025 Under Process

21 Yash Trading & Finance Limited

Mr. Vasantkumar Mangroliya
Mr. Madhubhai Vekaria
Mr. Pavankumar Trivedi
Mr. Vinubhai Vekaria
Mr. Manan Trivedi

Corpis Advisors Private 
Limited

09-Apr-25 21-Apr-25 28-Apr-25 3.12           Reply received on August 01, 2025 Under process. 

22 Deccan Bearings Limited 
Tanuj Pareshkumar Satani, 
Chirag Ramjibhai Satani , 
Ramjibhai Gushabhai Satani, 

Corpis Advisors Private 
Limited

22-Apr-25 29-Apr-25 07-May-25 5.20           Clarification sought on August 14, 2025 Reply awaited from MB

23 Netlink Solutions
M/s Arix Capital Limited
Mrs. Kajal Gopal Baldha
Mr. Punitbhai Bavanjibhai Lakkad

Swaraj Shares and 
Securities Private Limited

06-May-25 13-May-25 20-May-25 12.23         Clarification sought on August 14, 2025 Reply awaited from MB

24 Hari Govind International Limited Mr. Shaju Thomas and Mrs. Linta 
Purayidathil Jose

Marwadi Chandarana 
Intermediaries Brokers 
Private Limited

14-May-25 21-May-25 28-May-25 2.28           Clarification sought on August 14, 2025 Reply awaited from MB
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25 Synthiko Foils Limited
Mr. Abhishek
Narbaria and Mr. Umesh Kumar
Sahay

BONANZA PORTFOLIO 
LIMITED

02-May-25 09-May-25 19-May-25 6.06           Reply received on August 12, 2025 Under Process

26 Indian link chain Manufactures Limited Mr. Rajendra
Kamalakant Chodankar

BONANZA PORTFOLIO 
LIMITED

13-May-25 20-May-25 27-May-25 5.63           Reply received on August 11, 2025. Under process. 

27 National Fittings Limited Himgiri Castings Private Limited
Keynote Financial 
Services Limited

22-May-25 29-May-25 04-Jun-25          31.88 Reply received on August 08, 2025 Under process. 

28 TruCap Finance Limited
Marwadi Chandarana 
Intermediaries Brokers Private 
Limited

Sundae Capital Advisors 
Private Limited

26-May-25 02-Jun-25 09-Jun-25 61.93         Reply received on August 14, 2025 Under process. 

29 Shamrock Industrial Company Limited

Lotus Excel Wealth Creators 
LLP, HODL Systems LLP , 
Bagepalli Vijayakumar Harish ,  
Rattan Kapoor

Saffron Capital Advisors 
Private Limited

29-May-25 05-Jun-25 12-Jun-25 5.95           Clarification sought on August 05, 2025 Reply awaited from MB

30 Lake Shore Realty Limtied

AL Maha
Investment Fund
PCC-ONYX
Strategy and Indigo Infracon 
Private
Limited

Almondz Financial 
Services Limited

30-May-25 06-Jun-25 13-Jun-25 5.23           Clarification sought on August 08, 2025 Reply awaited from MB

31 Chambal Breweries and Distilleries Limited M/s. Invade Agro Limited
GRETEX CORPORATE 
SERVICES LIMITED

30-May-25 06-Jun-25 13-Jun-25 1.17           Reply received on August 08, 2025. Under process. 

32 LORDS MARK INDIA LIMITED
Mr. Sachidanand Hariram 
Upadhyay

Navigant Corporate 
Advisors Limited

03-Jun-25 10-Jun-25 17-Jun-25 0.78           Clarification sought on August 08, 2025 Reply awaited from MB

33 SBEC Sugar Limited

SBEC Systems (India) Limited,
Moderate Leasing and Capital 
Services Limited (PAC 1),
A To Z Holdings Private Limtied 
(PAC 2),
Longwell Investment Priavte 
Limited (PAC 3),
Mr. Jayesh Modi (PAC 4),
Mrs. Kumkum Modi (PAC 5) and
Mr. Umesh Kumar Modi (PAC 6)

3Dimension Capital 
Services Limited

02-Jun-25 09-Jun-25 16-Jun-25 26.02         Reply received on August 14, 2025. Under process. 

34 Omansh Enterprises Limited

Mr. Avnish Jindal
Mr. Piyush Gupta
Mr. Nilesh Jindal
Mr. Purshottam Kumar Gupta

Fast Track Finsec 
Private Limited

10-Jun-25 17-Jun-25 24-Jun-25 0.88           Clarification sought on August 13, 2025 Reply awaited from MB

35 Onix Solar Energy Limited (formerly known 
as ABC Gas (International) Limited)

Onix Renewable Limited, 
Divyesh Mansukhbhai Savaliya, 
Piyush Mansukhbhai Savaliya, 
Khilan Hareshbhai Savaliya

Grow House Wealth
Management Private 
Limited

11-Jun-25 18-Jun-25 25-Jun-25          42.97 Reply received on August 14, 2025 Under Process

36 SRI ADHIKARI BROTHERS TELEVISION
NETWORK LIMITED

Kurjibhai Premjibhai Ruparaliya 
and Leading Leasing Finance 
and Investment Company Ltd

Grow House Wealth 
Management Private 
Limited

14-Jun-25 20-Jun-25 27-Jun-25 5.35           Reply received on August 13, 2025. Under process. 

37 BHAIRAV ENTERPRISES LIMITED Mr. Varshit Janak Shah
BONANZA PORTFOLIO 
LIMITED

20-Jun-25 27-Jun-25 04-Jul-25 0.49           Clarification sought on August 08, 2025 Reply awaited from MB

38 Jetmall Spices and Masala Limited
Mr. Raman Aggarwal, Mrs. Anju 
Aggarwal and Mr. Shrey 
Aggarwal 

Mark Corporate Advisors 
Private Limited

23-Jun-25 30-Jun-25 04-Jul-25 1.95           Reply received on August 13, 2025. Under process. 

39 Grand Foundry Limited
Mr. Rakesh Kumar Bansal
Mr. Gaurav Goyal

D & A Financial Services 
(P) Ltd.

26-Jun-25 03-Jul-25 09-Jul-25 1.58           Reply received on August 08, 2025 Under process. 

40 Pace Automation Limited

M/S U G Patwardhan Services 
Private Limited
M/S Agri One India Ventures LLP
Mr. Ravidutt Parikh

Swaraj Shares and 
Securities Private Limited

23-Jun-25 30-Jun-25 07-Jul-25 1.02           Reply received on August 14, 2025 Under process. 
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41 CMX Holding Limited Mr. Amay Vatsalya
Mark Corporate Advisors 
Private Limited

24-Jun-25 01-Jul-25 08-Jul-25 2.86           Clarification sought on August 08, 2025 Reply awaited from MB

42 Akzo Nobel India Limited

JSW Paints Limited,
 JTPM Metal Traders Private 
Limited, 
JSW EduInfra Private Limited

Morgan Stanley India 
Company Private Limited

27-Jun-25 04-Jul-25 11-Jul-25     3,929.06 Clarification sought on August 08, 2025 Response awaited from MB

43 J B chemicals and Pharmaceuticals Torrent Pharmaceuticals Limited
NovaaOne Capital 
Private Limited

29-Jun-25 04-Jul-25 11-Jul-25 6,842.80    Clarification sought on July 31, 2025 Reply awaited from MB

44 ANTARIKSH INDUSTRIES LIMITED Mrs. Gitaben Nitinbhai Patel
D & A Financial Services 
(P) Limited

03-Jul-25 10-Jul-25 17-Jul-25 0.49           Clarificaiton sought on August 12, 2025 Reply awaited from MB

45 DEVINSU TRADING LIMITED Mr. Deniis Desai
Mark Corporate Advisors 
Private Limited

09-Jul-25 16-Jul-25 23-Jul-25 5.73           Clarification sought on August 13, 2025 Reply awaited from MB

46 Soma Textiles & Industries Limited

Roadway Solutions India Infra 
Limited, Ameet Harjinder 
Gadhoke (PAC-1), Teja Ranade 
Gadhoke (PAC-2)

Mefcom Capital Markets 
Limited

09-Jul-25 16-Jul-25 23-Jul-25 38.96         Clarification sought on August 13, 2025 Reply awaited from MB

47 V.I.P. Industries Limited
Multiples Private Equity Fund IV
Multiples Private Equity GIFT 
Fund IV

JM Financial Ltd. 13-Jul-25 18-Jul-25 25-Jul-25 1,437.78    Reply received on August 13, 2025. Under process. 

48 Aadhar Housing Finance Limited

BCP ASIA II HOLDCO VII PTE. 
LTD,
BLACKSTONE CAPITAL 
PARTNERS (CYM) IX AIV – F L.P 
(PAC-1),
BLACKSTONE CAPITAL 
PARTNERS ASIA II L.P (PAC-2)

JM Financial Ltd. 25-Jul-25 01-Aug-25 08-Aug-25 5,335.37    DLOF received on August 08, 2025 Under process. 

49 Johnson Controls-Hitachi Air Conditioning 
India Limited

Robert Bosch GmbH along with 
Bosch Global Software 
Technologies Private Limited 
(PAC)

HSBC Securities and 
Capital Markets (India) 
Private Limited

26-Jul-24 07-Aug-25 14-Aug-25     1,233.84 DLOF received on August 14, 2025 Under process. 

50 EMA India Limited 

Dynalog (India) Limited , Mr. 
Shivaji Dattatraya Adhalrao, Mrs. 
Kalpana Shivaji Adhalrao, Mr. 
Akshay Shivaji Adhalrao, Mr. 
Apurva Shivaji Adhalrao and 
Mrs. Madhuri Akshay Adhalrao

Mark Corporate Advisors 
Private Limited

30-Jul-25 06-Aug-25 13-Aug-25 3.24 DLOF received on August 13, 2025 Under process. 

यिद उपरोƅ Ůाŝप Ůˑाव दˑावेज के संबंध मŐ कोई कायŊवाही नही ंकी गई है या कायŊवाही करने मŐ बŠत अिधक देरी Šई है, तो ऐसे मŐ मचŒट बœकर / कंपनी इस मामले के संबंध मŐ मुƥ महाŮबंधक, ŵी दीप शाह (deepmanis@sebi.gov.in) या कायŊपालक िनदेशक, ŵी जीवन सोनपरोटे (jeevans@sebi.gov.in) से िबना िकसी िझझक के 
संपकŊ  कर सकते हœ / सकती है । 
In case the aforesaid draft offer document has remained unattended or there is an inordinate delay, the MB/ Company should not hesitate escalating the matter to Chief General Manager, Shri Deep Shah (deepmanis@sebi.gov.in) or the Executive Director, Shri Jeevan Sonparote 
(jeevans@sebi.gov.in).


